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; <.),,;:'1~ :uaou.t .of. Ineome Tax '0" tban " vlai,ted Ildia dud", " J~ao~Julr, ,',',"6~ . Duil1ll 
.. CO",ftM' tal "ooUeQUKl Jrom -,or ...... ',O~ tbeh' 'visit' tlte .... tloa ~.~ YMiOQt.p~. 
,t __ ,~paniel ioclodiDa ,tuu on ' 'safaries and held' direct Delouations with .them· -tot' . 
of,~OQ's employoc1 i,S) tbOle, Head ~ "pu~ or ,bulk, ~Dd paek .... tea. 

- and. out of this revenue how much JC~ues to 
.Asiam and how mucb 10 states otber than 

".-Asilm ? 

T,HE M.lNlSTEIl OF STATE IN THB 
MiNlS1RY OF P'lNANCE (SHR.I JANAR .. 

·: .. :bl'llANA POOJARY): (8) The Dumber of 
'Tea Companies ba viPa lea aardens and Head 

-oftl.ces located in ASSl\ru is 146. The ,Dumber 
of such tea companies with Head Offices 
lO~led outside Assam is 104. 

(b) The amount of income- tax other than 
Corporate tax coUected or assessed on these 
-companies includiog taxes. on salaries of 
~rsons employed in those Head Offices is 
RI. 29,17\OUO). The tlgures -of revenue arc 
cot m,ain"taiaed separately for the State of 
Assam lind other States as there is a common 
divisible pool. 

Uwdel'cutClng of export price of t~a 
by Lipton 

3246. DR. G. VIJAYA RAMA RAO : 
Will the M ioister of CO M MEReE be pleased 
to 'state : 

(a) whether Governn1ent's attention has 
been drawn to the news item appearing in 
6Ecortomic limes' of )"0 July 1986 regarding 
undercutting by Lipton in tea export to Jran 

- which has result~d in a foreign exchansc loss 
'of Rs. 1 ) crores; 

(b) if so, the facts of the case; 

'(c) the corrective st('PS taken/proposed 
to be taken in tbis matter; and 

~d) whether the country ha~ suffered 
similar losses due to undercutting hy any 
uther private multi-naticnal company / Indian 
'compan! es for any other export items ? 

Under the provisions of Tea (Replation 
of EJPort LiccnsiDld Order. 1.984 coDtracta 
·for export of bulk tea .re requite4· to be 
registered with Tea Board -within 11 days 
from date of such con'tracts. POr packet fees 
exporters are required to obtain ihilnllf:flt 
licences from tbe Tea Board. No request has 
80 far been received from Lipton India Ltd. 
for registration of contracts under the provi. 
sions of Tea (Regulation of Bxport Li~ensin&) 
Order, t 984 or for shipment licences for 
export of packet tea. There is no Minimum 
Export Prices for Export of Tea. 

(d) Does not arise. 

Production and export of coffee 

3247. SHRI MANIK REDDY: Will 
the Minister of COMMERCE be pleased to 
state : 

(a) the figures of production of coffee 
during 1984-85 and 1985-86; 

(b) the reasons for lower production of 
coffee during 1985 .. 86 as reported in the 
'Economic Times' dated 10 July, 1986; 

(c) the export earnings from coffee for 
tbe past three )cars, year-wise with quantities 
exported; 

(d) whether productivity of coffee has in-
creased due to~R and i> efforts; and 

(e) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF COMMER-CE (SHRI 
BRAHMA DUTT): (a) The production of 
coffee during 1984-8S and 1985·86 seasons 
is as under: 

THE MINISTER OF STATE IN TaE Seosons (JuJy •. June) Production in tonne, 
MINISTRY OF COMMERCE (SHRI 
BRAHM A DlJTT): (a) to (c). At the invi- _ 1984-85· 19S800 
tatioll of Tc:a ~oard a delesation from Iran . 1985-86* i20000, ·Pr,ovisj·onal. 

'" 



• ' j, I , 

, ,Ell)' ,J- \ .1. ta, ,prod~tiQn,' duriltJ, 
l'~8S,~F 6, 'is due ,to,,', the :biennial .netuie or ' 
coffee wberof'n a peat prOduction .season', is 
follOWed by a leaD one. 

dQPUle S.ix .ofticef.l fOJ; ~be, foreiaa based trail'1~ , 
ing proaramme at ',London (U. K.). The 
objective' of the ,London training is to build 
a cadre of offi~rs in the 'bank who can 
successfully wotk at branches ~Ying, sizeable 
foreign excbange/in'ternadonal baDkini busi-
ness by familiarising them with modern coo-
,cepts in International Bankio,. ' 

·(0) The .xports of ,coffee during tm;, past 
tbree yta,a were as under : 

Year 

1983-84 

1984 .. 8,5 

1985 .. 86 

QtJ'. in 10""'8 'Value in Rs. Crore:J 

71179 

688% 

99298 

175.05 

2.09,69 

274.98 

(d) and (0). Coffee productivity bas gene-
rally shown an upward trend partly due to 
the various Rand D efforts such as use of 
high yieldiog selection, effective control of 
pests and disease~ and optimum fertilization 
etc. 

Selection of candidates for training 
programmes at IJondon by Central 

Bank of India 

3248. DR. P. VALLAL PERUMAN : 
SHRIR.M.BHOYE: 

Will the Minister of FINANCE be 
pleased to state : 

(a) the total number of candidates pro· 
posed to be deputed to the foreign based 
training pr,:)gramme at London (UK) by the 
Central Bank of India stating tbe salient 
features of the training programme; 

(b) the number of SCjST candidates 
identified out of recent selections made for 
deputation to the said training programme 
and if none amongst SC/ST is identified, the 
reasons therefor; and 

(c) whether the demand of All India 
Central Bank SC/ST Employees' Federation 
for relaxation in educational qualification bas 
found favour, and if no1.. the reasons tbere-
for? 

THE MINIST'ER OF STATE IN THE 
MJNJSTR.Y OF FI'NANCE (SHRI JANAR.· 
DHANA PoOJAR Y) : (a) The Central Bank 
Of 'India haVe advised 'tbat .tbe)' propose to 

(b) No SC/ST candidate bas been idend-
fieu in the recent selection process for the 
said training programme as none was found 
suitable amongst the two aligible SC/ST 
candidates. 

(c) The Bank have also advised that tbe 
demand made by the All India SC/ST Emp-
loyees Federation regarding the relaxation in 
educational qualification t e. reducing the 
requirement of CAIIB Part-II to CAIJB Part .. 
I was not conceeded by tbe Bank on the 
ground that foreign exchange is a subject 
covered in Part- II of CAIlB and the trainees 
deputed to London are expected to be well 
versed in foreign exchange. 

DeOlsnd of Indian roo,twea.. by 
Australia and New Zealand 

3249. SHRI HARIHAR SOREN : Will 
the Minister of COMMERCE be pleased to 
state: 

(a) whether Indian Footwear has good 
demand in Australia and New ZeaJand; 

(b) if so, whether Government have any 
proposal to step up export of this item to 
those countries; and 

(c) the efforts made in this regard, if 
any? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COM'MERCS (SHRI 
BRAHMA DUTT) : (a) to (c). The demand 
for Indian footwear in Australia and New 
Zealand bas not been high. The Council for 
Leather Exports, Madras oraanised a Buyer· 
Seller-Meet in Australia in May '86 and also 
sponsored a Sales-cum-Study team to 

- Australia and New Zealand in JUDe-July, 86 
to promote sales of leather and leather pro-
ducts including leather footwear to tbcac 
uw:kcts. 




